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Minister’s recen visit to India (St.),

agreed to make renewed attempts to
gearch for such personnel,

Mr. Shahi’s visit afforded the first
opportunity to holg direct and in-
depth discussions on the proposa] for
the conclusion of an agreement on
non-aggression and non-use of force
between India and Pakistan, The
House will recall that had made a
statement on this subject on Novem-
ber 25, 1981 in which I had explained
at length the history of the proposal
and Government of India's approach
to it.

In order to promote a dialogue on
thig subject, the Government of India
took the initiative of presenting an
“aide memoire to the Government of
Pakistan on December 24, 1981 out-
lining some of the elements which
could be incorporated in the substance
of such an aggreement. This was fol-
lowed by an aide memoire which the
Ambassador of Pakistan handed over
to me on January 12, 1982, containing
Pakistan’s jdeas on the subject.

Mr. Speaker, Sir, I wish to inform
the House that after the discussions
between the two sides, we are now
in a position to undertake specific
consideration of the elements which
could constitute the substance of a
no-war pact or an agreement on non-
aggression and non-use of force, It
has been agreed that the officials of
the two governments should hold fur-
ther discussiong at an early date, A
delegation led by the Foreign Secre-
tary is expected to go to Pakistan in
the first week of March for this
purpose.

DR. SUBRAMANIAM SWAMY
(Bombay North-East): With a draft,

I hope, He did not thank the Janata
Government for the Indo-Pakistan

relationship improvement.

MR, SPEAKER: Shri Balanandan.

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): Have you changed the
order of the calling attention?
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MR. SPEAKER: Ag a special case,
I allowed that statement,

SHRI ATAL BIHARI VAJPAYEE:
You obliged him!

MR. SPEAKER:
mission.

With your per-

12.26 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBIC IMPORTANCE

REPORTED WIDESPREAD COMMUNAL
VIOLENCE IN PUNE AND SHOLAPUR

SHR] E. BALANANDAN (Mukhun-
dapurain): T call the attention of the
Minister of Home Affairs to the fol-
lowing matter of urgent public im-
portance and request that he may
make a statement thereon:—

‘The reported widespreag com=
munal violence in Pune and Shola-
pur Iin Maharashtra since 14th
February, 1982.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI P. VENKATASUB-
BAIAH): Sir, according to information
received from Government of Maha-
rashira Vishwa Hindu Parishad had
organised a “Jana Jagran” fortnight
from February 1 to 15, 1982. In this
connection, meetings and processions
were organised in different parts of the
State. In Baramati on 13th February,
1982, a portrait of Shivaji was defiled,
which led to communal tension and a
mob pelted stones at a place of wor-
ship, The Police resorted to lathi-
charge to disperse the crowd and
also fired one round in the air. One
person suspected of defiling the por-
trait was arrested in g substantive
criminal case. A protest procession
wag also taken out which turned vio-
lent and damaged some shops and a
place of worship. Some cases of arson
were also reported. Prohibitory orders.
were promulgated throughout the dis-
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trict of Pune (Rural) and 35 persons
have  been arrested for substan-
tive offences.

In Pune City, on 14-2-82, as a part
-of Jana Jagran Fortnight 3 large pro-
cession of Vishwa Hindu Parishad was
‘taken cut in the city. Some persons
in the procession indulgeq in acts of
violencr, stoned shops and restaurantg
and a place of worship. The proces-
sion converteq into a public meeting
in the premises of a local college and
disbursrd thereafter. Elsewhere in
the city, two Restaurants and a Petrol
Pump were partially burnt by some
antisoc al elements. Police resorted
to cang charge anq used tear-gag to
control the situtation. Prohibitory
orders were promulgatedq in the juris-
diction of Pune city also. As some
stray ircidents of stone pelting and
arson were reporteg in Pune city on
the next day also, dusk to dawn cur-
few was imposed. 192 persons ‘were
arrested and two persons were detained
under Vational Securily Act. As a
precaut onary measure, gome anti-social
elements were also rounded up on
14-2-1982, On 15-2-1982 violence
erupte(| in Sholapur city also after the
conclusion of a procession taken out
by Vishwa Hindu Parishad. Some
shops belonging to two communities
were burnt. Police resorted to lathi
charge, used tear-gas and opened fire
to control the situation, Three per
sons were injured in the police firing.
Dusk to drawn curfew was imposed.
On 16-2-1982 some stray cases of
stonreyeltng were reported from
Sholapur after 11.30 AM. and cur-
few was reimposed in some areas
from 3.00 P.M. to the morning of
17-2-1982. 1TIn this connection 436
persons have so far been arrested
in Sholapur,

According to reports, situation in
Baram:ti is peacefu]

On 17-2-1982 at Sholapur, a Const-
able fieg 3 rounds in self-defence in
which 3ome persong receivedq minor
injuries and there were some stray
cases of stone-peliting.
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In Pune a case of stabbing and
some stray incidents of stone pelting
were reported on 17-2-1982,

The Chief Minister of Maharashtra
presided over an all-Party Peace Com=-
mittee Meeting in Pune to promote
communal harmony. A meeting of the
local Peace Committee was also con-
vened at Sholarpur on 18-2-1982. A
sum of Rs. 2 lakhs has been sanctioned
by the State Government for relief
purposes.

The situation in Pune and Sholapur,
though tense, is reporteq to be under
contro]. State Government is taking
all precautionary measures ang is
keeping a close walch on the situation,

Sir, in this connection, 1 would like
to make an appeal to the hon, Mem-
bers not to say anything that may in
any way unsettle the present situation
which is fast returning to normal,

12.23 hrs,

[MR. DEPUTY-SPEAKER in the Chnir]

SHRI E. BALANANDAN . Sir, I have
carefully read and heard the statement
made by the hon, Minister. Ag the
hon, Minister gaid, the situation pre-
vailing in Pune anq other areas is very
tense and we shoulg be very cautious
while debating this matter in the
House. 71 agree with that, But the
whole truth is not stated in the state-
ment,

Off and on, at some places, or the
other, some communal eruption takes
place and g little disturbance connect-
ed with that also takes place, But
what happened here? I must go into
a little background. After the Jam-
shedpur report came and after the
Tamil Nadu conversions’ report came,
a big hue and ery wag raised in India
that Hinduism was in danger. There-
fore, in many parts of the country, the
Hindu Parishag Sammelans were or-
ganised. In Delhi itself, the WVirat
Hindu Sammelan was organised. ‘The
Hindus were told thai they were in
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danger; Hinduism wag in danger and,
‘therefoie, the Hindus should consoli-
-date ang the
against Muslimg saying, “Muslims
should go to Pakistan” and “Hell with
Pakistan”.

SHRI M. RAM GOPAL REDDY
(Nizamabad): It ijs not correct. He is
Jjust quoting from his own memory.

SHR E BALANANDAN: They can
deny. Many people from the ruling
party also were associated with this
Sammelen at Delhi. In Punjab, ancms
ther conference was organised; thee
Congress (I) President also took part
in that conference.. ..

SHRI P. VENKATASUBBAIAH:
‘Where?

SHRI E, BALANANDAN. In Pun-
jab. For the last 14 days, in Pune,
the Maharashtra Vishwa Hindu Pari-
shaqd Sammelan wag organised and

they were organising processions,
etc. They were also raising the
slogans. There was really a

tense situation created in Pune. On
14th” evening, a procession was taken
out through the eastern belt of Pune
which j5 5 congesteq area and where
so many Muslims live. The people who
were in the procession attacked three
Muslim shops and glso a shop of a
Muslim MLA. In Pune, where thig big
Vishwga Hindu Parishad Sammelan was
organised, not only Hindu chauvinists
were associated with it but shiv Sena
also was associated with it.

I must say—all the facts may not al-
ways be liked by all. Some people
belonging to the ruling party were
also associated with the organising of
the Vishwa Hindu Parishad Sammelan
there. The Shiv Sena people were also
associateq with it. Shiv Sena 1z &
parochial organisation, We know its
history; we know what they have done.
At times, the Congress Chief Ministers
had something to do with Shive Sena.
T am not going into politics...

DR SUBRAMANIAM SWAMI
(Bombay North-East): In all elec-
tions

slogang were raised

pur (CA)

MR. DEPUTY-SPEAER:
don’t interrupt him.

DR. SUBRAMANIAM SWAMI: As
a south Indian, you should be interes=
ted in that.

SHRI E. BALANANDAN: Even
while the situation was so tense, yet
the police did not take any action. The
procession wag allowed tp go through
the eastern belt of Pune which is a
predominently Muslim area. The pro-
cessionisty pelted stones on the Mus-
lim gshops and three Muslim masjids.
On the way what they did was some-
thing which everybody has to take
special note of; that is, Maulana Azad
Chowk is there on the road. There
was a nameplate. That nameplate had
been removed by these processionisis
and wag thrown away. In this way,
this organised procession could be a
prelude to attack the Muslims living
in that area and the Muslims were
panicky., Some of the processionists
went to the extent of throwing stones
against the Police and then only the
Police reacted. This is the whole story
which I know,

Please

I concede the fact that administra-
tive machinery alone cannot stop it.
But I have to say that the administra-
tive machinery tihere wag completely
paralysed or rather, the administra-
tive machinery sided those people
who were taking out the procession.
There is 3 need to infuse a sense of
secularism in the minds of the people.
Many people talk about secularism_ Bug
they do not practice secularism. The
people must be made aware of ithe
necessity to come to the rescue of the
minorities whenever they are attack-
ed in any area. They should not remain
mere silent spectators. Besides, when
a communal riot takes place in any
area, the political party in power
which will naturally be the bigger
party than the other political parties,
must come out openly in order to safe-
guarg the interests of the minorities.

The political parties show lot of
sympathy towards the minorities at
the time of elections. But, when the
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minorities are being attacked and
when their shops are being attacked
and when their Masjids are being at-
tacked, nobody would come forward
and, to our bad luck, somebody from
the ruling party ig even supporting
this trend.

I have a shrewd suspicion that that
is what happened in Pune. Therefore,
I am only asking the Minister.......

(Interruptions)

MR. DEPUTY-SPEAKER:
git down.

SHRI E. BALANANDAN: I would,
therefore, like to ask: Did the Police
take appropriate and proper action in
view of the fact that this in-
formation wag known to the Govern-
ment before hand that this anti-
Muslim propaganda was there, in
order to prevent this procession from
being taken through the Eastern part
of Pune?

Please

Did the Government take any pre-
cautionary measures to see that the
Muslims were not attacked and to see
that the Muslim Masjids are protected?

I would like to have 3 reply from
the Minister.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI P. VENKA~
TASUBBAIAH): 1 entirely agree
with the Hon. Member when he said
that administrative action alone is
not sufficient. There should be a sort
of a public opinion created to see
that these unfortunate incidents do
not take place and, I may say that
this Government is determined to
take and, rather has been taking

strong and effective measures to avoid
communal tension. .

I need hardly say that we are wed-
ded to secularism, That.is self-evi-

dent,

" Qur Prime Minister has been often
declaring that the interests of the
minorities shall always be protected
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and they will continue to be protec-
ted at all times and I assure the Hon.
Members that they need not entertain
any kind of apprehension about Gov=~
ernment not taking any action to pro-
tect the interests of the minorities.

Coming to the particular incident
that took place in Pune city, I have
to make it known to the Hon. Members
that before the procession gtarted,
precautionary measures were taken
by the State Government, according
to their report and, in fact, some anti-
social and goonda elements were ar-
rested.

I am going to enquire from the
Maharashtra Government whether in
that particular area there was Musl.m
congestion and all these things and
whether any permission was taken to
take a procession along a particular
route and, if so, in this case why this
particular route was chosen, all this
information and something more in
fact. all relevant information, I would
get from the Maharashtra Govtrn-
ment and I will get it verified.

I have even made an appeal, ...

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri): How do we know?

SHRI P. VENKATASUBBAIAH: I
may emphatically say that no Hoa.
Member of the ruling party is asso-
ciated with such movements, I assert
that Congressmen are wedded to secu~
larism. We would never allow or en-
courage any communal atrocities to be
perpetrated. We would never allow
any communal organisation to be
formed.

I once again appeal to the Hon.
Members that now salutary steps have
been taken by the Government of
Maharashtra in these three cities of
Pune, Baramati and Sholapur,

In Baramati, the situation is com-,
pletely peaceful. No disturbance has
been reported from Baramati.
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~ The Government is keeping a close
watch over the situation in the other
_two cities and I humbly submit to
the Hon. House that neither the State
Government nor the Central Govern-
ment will tolerate any such things to

happen.

The Government is very well aware
of its special responsibility to protect
places of worship which are meant
for maintaining peace and sanctity and
LGovernment would never allow any
miscreants or anti-social elements or
communal elements to make an attack
on such places of worship.

I assure the House that all steps
would be taken by the Government
. to bring the guilty to book without

fail.

SHRI AJIT BAG (Serampore): Sir,
in his Statement the Hon. Minister
has said that his Party and his Gov-
ernment have made all-out effortsg to
protect the interests of minorities.
The police and intelligence of the
State have completely failed. I am
rather surprised to know that the
Centra] intelligence also sat tight do-
ing nothing; there wag a completle
faijlure on the part of the Central in-
telligence. The Conference of Viswa
Hindy Parishad was going on for a
fortnight and they were discussing
that Hinduism was in danger and the
steps they were going to take
to check this, But they were not taken
notice of by the ruling Party. Commu-
nal disturbances happen only in other
parts of the country; in West Bengal,
where the democratic movement is
strong, the movement for Ssecularism
is very strong, communal disturbances
do not happen; in other parts of India
like U.P. and Bihar, they happen. The
Government led by Shrimati Indira
Gandhi, which speaks sgp much about
Secularism, has failed to check attacks
on minorities, When Acharya Vinobha
Bhave launched the movement against
cow slaughter, he was on fast and
Mrs. Indira Gandhi was right there
in the Ashram, as a result of which
there was an anti-cow slaughter move-

ment in West Bengal. In Calcutta..
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MR. DEPUTY-SPEAKER: This is
about Pune and Sholapur in Mahara-
shtra.

SHRI AJIT BAG: I am on secula-
rism. This is related to that. Our
Party-men and left Front volunteers
were out in the streets, when there
were movements by the so-called
Hindu chauvinists - to ban slaughter
of cow, to safeguard the interests of
the Muslim minorities; our volunteers
propagated why the Muslims should
be deprived of their diet.

MR, DEPUTY-SPEAKER: Sen‘
some of those volunteers from West
Bengal to these places also. (Interrupa
tions),

SHRI AJIT BAG: In Pune and Sho-
lapur our volunteers were out in the
streets tp safeguard the interest of the
minorities, even though we were 2
very dmall force there. The ruling
party men were associated with this
movement, There was one peace meet-
ing, as reported by the Free Press
journal, convened by the Chief Minis=
ter of the State and the Janata M.L.A.
Shri Bhai Viddha, ridiculed the Chief
Minister for his gassociation with the
Marata Maha Sangh led by Shri An-
nasaheb Patil In that meeting there
was a sglogan raised, ‘Annasaheb
zindabad’. This proves that the culing
party is associated with this movement.
The whole administration is not aware
of the situaion! One Police constable
in Baramati was suspended; he was
in collusion with the movement and
he spread the rumour that there was
another morchs and that led to closing
down of shops by the minorities.

MR. DEPUTY-CHAIRMAN: Please
put your gquestion.

SHRI AJIT BAG: With this I put
the question. What is the Intelligence
Wing of the Government doing? Why
has the Central Intelligence Wing fail-
ed as also the State Intelligence? Why
did not the ruiing Party call upon its
workers to come out jn defence of the
minority? I also want to know from
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the Minister what has actually been
done with that constable who spread
the rumour that caused fear among
the minority communities?

SHRI P. VENKATASUBBAIAH: I
the hon. Member wants to take credit
that there gre no communa) incidents
in his own State. I am not going to
grudge it... (Interruptions) But so
far as these three cities are conceined,
I have already stated the actual posi-
tion and also the steps that have been
taken.

The Vishwa Hindu Parishad were
observing a Jana-Jagriti fortnignt from
February 1 to 15, As we got the infor-
mation from the Government of Maha-
rashira, all precautions have been
taken, Even in Pune city before the
procession  starled, the Government
have taken some persons intp custody,
and they have been taking all these
precautionary measures. There was no
hes:tancy or complacency on the part
of the Government of Maharashira,
to take all possible steps to protect the
interests of the minor’ties,

Again he mentioned about the Peace
Committee. that was convened in Pune
and he said about some Janata MLA.
1 could not follow, Sir, Janata MLA
is not a Congress (I) MLA. Janata MLA
is somebody for whom we .cannot be
held responsible.....(Interruptions) 1
would also say that from the ruling
Party, our workers, wherever there is
such sort of tension and disturbance,
do go there and try to pacify the
people. And as I said, our Chief
Minister has immediately convened an
all-Party meeting and they have start-
ed consultations with all those people
and we wanted to restore normalcy
and see that such communal incidents
do not take place,

Once again I reiterate. It is the
sacred duty of the Government of
India and we are bound by it—to safe-
guard the interests of the minorities
and establish and promote whatever
sieps we have to take to promote se-
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cularism in this country. In this respect <
our Government is second to none and
1 once again reiterate that our Cong-
ress workers will never indulge in any
such sort of communal activities.

AN HON. MEMBER: He said some
thing about Janata MLA.,

SHRI P. VENKATASUBBAIAH: I
could not follow.

SHRI AJIT BAG: I only pointed
out the comment about the CM’s asso-
ciation with the leader of the Maratha
Mahasangh.

SHRI BAPUSAHEB PARULEKAR:
He is g Congress MLA.,

PROF MADHU DANDAVATE
(Rajapur): Sir, let there be no mis-
understanding. He referred o a Janata
MLA, But even Congressmen in Pune
have appreciated the work of the
Janata leader, Shri S. M. Joshi, who at
the risk of his lifc went round Shola-
and Pune and pecified the people, both
Hindus and Muslims and other mino-
rities.

SHRI P VENKATASUBBAIAH:
Shri Joshi as well as our former Minis-
ter, Shri Mohan Dharia wer also
there. I do not cast aspersions on these
people It is the collective respcnsibil-
ty and duty to co-operate with the
Government and give all co-operalion
to the Government to avoid such un-
fortunate incidents in this country.

MR. DEPUTY-SPEAKER: Shiimati ¢

Suseela Gopalan.

SHRI P. VENKATASUBBAIAH: Sir,
oneg thing I forgot to mention. About
that constable, action has been taken
and he has been arrested.

SHRIMATI SUSEELA GOPALAN
(Alleppey): Sir, the Vishwa Hindu

_Parishad was meeting for 14 days in

that city and during that time they
were propagating and slogans were

shouted in the meeting against the

Muslim. ..
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SHRI N. K. SHEJWALKAR (Gwa-
lior): No, no,

SHRIMATI SUSEELA GOPALAN:
That is our understanding,

SHRT N. K. SHEJWALKAR: It is
wrong.

SHRIMATI SUSEELA GOPALAN:
We also ascertained the facts. There
they have said that Muslims should go
back to Pakistan and all that. Even
after the provocative slogans,
the procession was allowed to proceed.
What does the Government do tg pro-
tect the minorities there? Even the
procession was allowed and on the way
they attacked shops of minorities; the
police acls only when they are attack-
ed, Places of worship were also attack-
ed by these people. The police keep
quite. Only when they are attacked,
they retaliate by resorting to shoot-
ing. Slogan shou'ing against minorities
is a provocative thing, If such things
are allowed to continue the same thing
may happen throughout the country.
You have the necessary machinery.
Why don't you get all the details by
using this machinery—the machinery
that you are using vehemently against
the political parties, For the last so
many months, in  these meetings, the
Hindu chauvinists this kind ¢f a pro-
paganda was there. What is the Go-
vernment doing in those cases? You
have the machinery, In spite of that
how is it that no proper steps were
taken? From the report we find that
a policeman wag arrested because he
was instigating the trouble. This is not
the first time that such complaints are
coming against the police. There were
complaints regarding their activities;
when they were sen{ during commural
disturbances, for example, in Murada-
bad, U.P. they were very much attacked
for their such a partisan attitude. No
proper protection is given 10 the people
by the police personnel. Are you pre-
pared to go into those things. Are you
prepared to send police forces from
outside to protect the interests of the
minorities? I feel that a Parliamentary
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Committee from here can also go there
to understand their problems, They
can meet the people for restoring calm
there. This is very essential. I think
adequatg steps were not taken by Go-
vernment, From the press reports that
we are getting, what we understand is
that proper steps were not taken by
the Government of Maharashtra against
these things. Now they have come out
with a statement that they have ban-
ned the processions all over the State
after this incident in Pune and Shola-
pur. Why, even after the Pune inci-
dent ban, procession after procession
was allowed to continue. Congress (I)
people participated in all these things.
One Mr. Vasat Varate, a Congresg (I)
man had participated in a conference.
And se¢ many other leaders are also
participating in many such meetings.
Are you prepared to go into these
things and announce that you have no
coninections with these leaders? Other-
wise don't talk about secularism, It
is these people who are creating the
communal crisis in the country. Talk-
ing about secularism is easy but the
practice is very difficult. So, we appeal
to the Government even at this junc-
ture to do something to save the situa-
tion. Even now in Meerut and
in other parts of the country communal
tension is there. Patita Pawan is also
working on the same lines. Chief Mnis-
ter has stated that some of these orga-
nisations are getting money from
abroad. How to curb their activities. I
thing the Government should come
forward to deal with these people
very strongly. Unless you do that how
can you contain their activities? You
can of course, rely on the support Of
all democratic leftist forces of this
country also. For that proper response
should come from the Government,

SHRI P VENKATASUBBAIAH:
Sir, the hon. Member has given so
many good suggestions and these will
be examined with the respect that
they command?

AN HON. MEMBER: Why with the
respect that they command?



319 Communal violence

SHRI P, VENKATASUBBAIAH: I
stand corrected, These will be exa-
mined with the consideration that they
.deserve. The very fact that the Maha-
rashtra Government has arrested a
constable goes to show that whomso-
ever he may be, he will not be spared
if he indulges in such activities,

SOME HON. MEMBERS: To arrest
a constable is not a big thing!

SHRI P. VENKATASUBBAIAH:
‘Sir, she has quoted some incidents
about the bias of Police force. Sir,
from wherever we get such complaints
we natutally contact the concerned
State Government because to maintain
law and order is their primary duty
and whenever they require our help
we certainly put at their disposal the
required force. The primary duty of
maintaining law and order lies with
‘the State and we cannot automatically
and suo moto send force. Whenever
it is required we do certainly send.

So, Sir, all these points which have
been raised by the hon. Member will
be conveyed to the Government of
Maharashtra and her suggestions are
well taken.

SHRI M. M. LAWRENCE (Idukki):
Sir, we cannot treat such kind of
happenings as local issues. When
such kind of incidents take place in
one part of the country we usually
find and very well know that there is
ehain reaction. (Interruptions)

Sir, this incident started only after
the Vishwa Hindu Parishad procession
was taken out. Instigation came from
that side.

DR. SUBRAMANIAM
From which side?

SWAMY:

SHRI M. M. LAWRENCE: We 2all
know that. The victims are from the
minority community. There is an
organisation called ‘Patit Pawan’, It
is an organisation backed by RSS
This is my knowledge. They are also
involved in this incident. They had
.collected a good amount of money for
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organising the procession and for
instigation of this also. They are also
barring the minority community—the
Muslim community—from saying their
prayers in the mosque. They have
even threatened that they will gherao
the mosque. This thing is also going
on there. I do not know what rcle
the former Chief Minister of Maharash-
tra, Mr. Antulay, is playing. I under-
stand he is playing on both sides and
instigating both sides. (Interruptions)

SHRI P. VENKATASUBBAIAH:
Sir, how does WMr. Antulay's name
come in? We should not cast any
aspersions on a man who is not pre-
sent.

SHRI K. P. UNNIKRISIHNAN
(Badugara): Has Mr. Antulay’s name
become so sacrosanct? He is not
‘patit pawan’.

SHRI M. M. LAWRENCE: Sir, the
Minister c¢laims that Government is
doing everything to protect the in-
terests of the minority communily—
their wealth, their life and all {that.
Very good; I appreciate that. He also
claimed that his party-men are doing
everything to protect that minority
communities. But, in this House it-
self, some time back, our Home Minis-
ter himself and some Members from
the ruling party themselves have ad-
mitted that their party people also
participated in these communal riots.
If I am correct in remembering, it was
in Moradabad. The Home Minister
admitted that their party people are
also responsible and they have parti-
cipated in these incidents, (Interrup-
tions)

SHRI K. P. UNNIKRISHNAN : They
are also participating in the Vishva
Hindu Parishad.

SHRI M, M. LAWRENCE: In Maha-
rashtra, Shiv Sena is instigating such
kinds of incidents. The ruling party
is hand-in-glove with Shiv Sena in
Maharashtra. The whole world knows
that. Not only India but ihe entire
world knows that. ‘What was the role
of the Shiv Sena in Maharashtra is also
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very well known. Sir, some years
back, in my State, in Tellicherry some
communal clashes took place. Houses
were burnt. Shops were looted. Mus-
lim community was attacked. My
party people volunteered and came
forward to safeguard the minority
communities. One of our prominent
activists was murdered by the people
only because he came forward to pro-
tec! the minority community. (Inter-
ruptions)

SHRI ATAL BIHARI VAJPAYEE

(New Delhi): Are we discussing
Keerala orl Maharashtra? (Interrup-
tions).

MR. DEPUTY-SPEAKER: Admira-

tion or appreciation should come from
another party man for your party; you
should not say aoboct your gwn party.

SHRI M. M. LAWRENCE: The then
Home Minister was the present Chief
Minister of Kerala.

MR. DEPUTY SPEAKER: What has
it got to do with the Calling Atten-
tion? Order please. You wil! have
ample opportunity.

SHRI M. M. LAWRENCE: Sir, the
then Home Minister is the present
Chief Minister of the Illegitimate
Minority Government or Kerala (In-
terruptions)

MR. PEPUTY-SPEAKER: Please puf
your guestion.

SHRI M. M. LAWRENCE: Vidaythil
‘Commission was appointed. In that
Commission’s Report, the Commission
has pointed out that only the Marxist
Party came forward to wrotect the
interest of the minorities in Xerala.

SHRI ATAL BIHARI VAJPAYEE:
Are you referring to the Tellicherry
«Commission?

SHRI M. M. LAWRENCE: Yes.

_SHRI "ATAL BIHARI  VA.JPAYEE:
No. That is not the Report.
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SHRI M. M. LAWRENCE: That is
the Report.

SHRI ATAL BIHARI VAJPAYEE:
All right; let it be placed on the Table
of the House,

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B. VENKATASUB-
BAIAH): Sir, again he is talking about
Kerala.

MR. DEPUTY-SPEAKER: Please put
a question. It is time now.

SHRI M. M. LAWRENCE: Such
kinds of incidents have been there.

MR. DEPUTY-SPEAKER: You are
now in Parliament; you are not an
MLA in Kerala.

SHRI M. M. LAWRENCE: The Chief
Minister is reporied to have stated
this. It has come jn the Times of
India. The report says that the Chief
Minister who visited the sensilive areas

"of Pune announced that his Govern-

ment would mobilise the entire Gov-
ernment machinery to find out the
organisation behind these communal
incidents. But when he was :tiending
a meeting of all-party people, certain
incidents again came about. Some
people have been claiming that this
is a Rashtra of Hindus; they are the
people who instigated such communal
incidents. In my State lakhs of people
have gone to the Middle East Coun-

tries. And they are bringing crores
worth of wvaluable foreign “exchange
for our country. If those countries

decide to send them back to our coun-
try in the name of religion, then what
would have been our reaction? There
are lakhs and lakhs of peopie who
have gone from our country to Malay-
sia, Burma, Sri Lanka and other
countries. The Hindus are living in
those countries. I these countries
take the same attitude towards our
people, what will happen to them?
What are you going to do with those
people who propagate this kind of
communal feelings and excitement.
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MR. DEPUTY-SPEAKER: You should
put your question now. You have
given sufficient background.

13.00 hrs.

SHRI M. M. LAWRENCE: HNow, I
want to know whether the Government
is sincere in controlling this kind of
incidents. We can do that irrespective
of party differences. Those who are
interested in maintaining cemmunal
harmony must come forward and join
hands in campaigning throughout the
country against this kind of bheincus
crime. At one time or another and
in one place or another, this kind of
incidents takes place. It is not eno-
ugh to do something when some inci-
dents of such a kind takes place in our
country but at other times also we have
to campaign against this feeling of
enmity because that kind of feeling
may be prevailing in other countries
also. We have to campaign .against
such feelings consistently.

SHRI P. VENKATASUBBAIAH:
Sir, perhaps the hon. Member knows
very little about these three places.
So, he travels to Kerala. Bul since
he has not said anything relevant
to the point. I do not want to follow
his foot-steps. So far as this commu-
nal harmony and the Goveranient
steps are concerned, the guidelines
have been issued from time to time to
the various State Governments to see
that those communal disturbances do
not take place. Whatever steps have
to be taken should be taken and soon
after our Prime Minister revived the
National Integration Council, various
sub-committees have been formed for
the communal harmonv and all possible
steps are taken. I entirely agree with
the hon. Member that we should cut
across all the political parties what-
ever their ideologies and every party
should lend jts support to maintain
communal harmony in this country.

DR. SUBRAMANIAM SWAMY: Sir,
I am the only speaker from Maharash-
tra. Sir, on the 29th of January one
of our party General Secretarias Mr.
Syed SBhahabuddin, received a letter
from )Y'oona and it reads like this:
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“I take this opportunity to inform
you about the tense situation Im
Poona. Since last one 'week the ‘Patit
Pavan’ a militant organisation is
insisting a ban on Azan. Two days
back a group c¢f 200 boys come to a
Muslim area where a scuffle between
two groups took place, they instigat-
ed the residents ¢f the area........

The concluding para was like this.

“1 am writing this to you for your
information and advise because as
things are, perhaps it may take a
violent turn.”

Then what Mr. Syed Shahabuddin
did was that he wrote a letter to Mr.
Zail Singh on 5th February, 1982, It
reads like this:

“My dear Home Minister,

In Poona, a RSS front has launched
an agitation against the recital of
AZAN (call to Namaz) and to hold
protest demonstration before ail mos-
ques in the town.

This can easily lead to communal
disturbances. Nor has a private group
any right to curtail freedom of reli-
gion guaranteed by the Constitution.

This is a very serious matter. I
would request you to take into custody
the leaders of this organisation and the
supporters.

I olso hope that you and tha Chief
Minister of Maharashtra shall publicly
condemn gych incident.”

This is written on 5th February which
is much before the incident. 'Then Mr.
Zail Singh sent a letter to him written
in English. On 16th February Giani
Zail Singh replies. He says:

“Dear Shri Shahabuddin, received
your letter of 5th February, 1982
drawing my attention to the agita--
tion launched by the RSS Front
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organisa{tion éalled Patit-pawan be-
ing against the recita] of AZAN. 1
am getting the matter examined.”

Sir, that wasin reply to Shahabud-
din's letter of 5th February K  dated
16th February. So, there was adequate
knowledge that things were getting
bad in Poona and yet the Government
did nothing. '

1 would like to say there have been
five thousand communal riols since
the partition of India and if you exa-
mine that, you will find a certain pat-
tern. And the patiern is that in any
riot a group of persons, who operate
from a common centre, manufacture
and spread rumours, finance specific
action and provide the whole operation
with the philosophical justification. Now
if such groups exist of whichever
community, then the riot is a small
incident. Portrait of Shivaji Cdefiled
or something else or some hair of
the Prophet is missing, something just
spreads because of the existence of
this organisation.

The question is what has the Gov-
ernment done about this? Five thou-
sand communal riots! I am not going
to take any pleasure that there were
fewer communa] riots in Janata rule
than they are now. In fact, Jast year it
was a record. You broke all the re-
cords. But T am nol taking pleasuie in
that.

So, the question is what is the Govern-

ment's analysis in all this? Let us
take Moradabad because it relates to
this. After Moradabad Giani Zail
Singh, the Home Minister of India and
former Chief Minister of Punjab, said
on 27th of August; 1980:

“Government knows who and
what were behind these violent inci-
dents.’)

- On 23rd September, 1980 at Rao
Tula Ram’s 115th martyrdom func-
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tion in presence of the Vice President
of India, Mr. Hidayatullah, he said:

“Government have ascertained
that there was a hidden hand of
certain foreign powers in the recent
communal disturbance.”

So he has progressed from that.

Then the Prime- Minister in Calcutla

on the 27th September four days
after Giani Zail Singh's statement,
said:

“Bharatiya Janatz Party and the
RSS are responsible because they
are benind the rumours and lies.”

So, 1 am not contesting what the
PM was saying, nor am I supporting.
I will not vouch for Bharatiya Janata
Party’s capability to spread rumours
and lies. That is for them to do so.
But Giani Zail Singh on the 1st of
October, who said foreign hand first,
after Mrs. Gandhi’s statement, says,
yves Bharatiya Janata Party ani the
RSS are responsible because Mrs.
Gandhi sp feelg and Mrs. Gandhi never
wrongly blames anyone. This is Giani
Zail Singh's analysis.

So, I want him to clarify what is
this riot about. Is there a pattern?
Has he come to any conclusion? Patit-
pawan Sangathan what is it? What
is its background? What is Vishwa
Hind Parishad? What are all the vari-
ous organisations that are there? There
must be Muslim organisations there.
There must be some background. This
is a very important thing and ] would
like him to take the House inlo con-
fidence so that we can do something
about this as public-men.

The sinister element in. all these
riots is the black-out of reason that
takes place, which is built up on a his-
tory of mistrust. So, in the last 34
years there has been a systematic
campaign amongst the communities of
various types. I would not say, Sir,
that I am not communal or X is not
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communal. I know the communalism
is an under-current in everybody. 1
know that in my own family there
will be people who may be communal.
1 don’t know what can we do.

MR. DEPUTY-SPEAKER: 1 think you
are not communal.

DR. SUBRAMANIAM SWAMY: Well
Sir, thank you for the certificate. But
you must remember I am a Brahmin
and you don’'t like Brahmins.

AN HON. MEMBER: Are you a
Brahmin?

DR. SU_BRAMANIAM SWAMY: Well
I was born in a Brahmin family.

MR. DEPUTY-SPEAKER: I protest
against that.

DR. SUBRAMANIAM SWAMY: You
protest against that? Some people toid
me that you don’t like me for that.
Any way.

In my travels around the country. I
have found while talking to Hindus in
confldence that there are certain myths
about Muslims that have been built in
this country. These myths have to
be destroyed, otherwise you are not
going to get Hindu-Muslim amity.
These myths are: (i) Muslims a&are
itching for Pakistan. They want to
creafe another Pakistan. This [ have
heard Hindus say here and there. This
is absolutely false. In fact Muslims
who are in India are the ones who did
not want Pakistan. That is one of the
tragic facts of Indian history, Muslims
who are living presently in what is
called India, are the people who did
not want partition. This is a propa-
ganda which has 10 pe countered.
There is no countering from Govern-
ment. Another thing I have heard is
that everywhere people say that
Muslims have more than one wife; so
they are more dangerous. I looked at
the statistics. I found surprisingly
that the percentage of Hindus having
more than one wife is much larger
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than the percentage of Muslims having
more than one wife. (Interruptions)
Among Hindu gods, Ramachandra did
not. Dasaratha did. Ramachandra did
not have. You know the difference:
one is Purushottama, and the ocher is
not. (Interruptions) I have one wife.

SHRI P. V. VENKATASUBBAIAH:
What about Lord Subramanya i.e.
‘Murugan’?

DR. SUBRAMANIAM SWAMY: Yes;
Lord Subramanya jn South India; not
in North India.

MR. DEPUTY-SPEAKER: Rama-
chandra Prabhu did not marry for even
14 years. You must add that also.
His wife went to Sri Lanka but he did
not marry.

DR. SUBRAMANIAM SWAMY: That
is right; he was so loyal that even after
she went away. (Interruptions) I will
not go into this question.

MR. DEPUTY-SPEAKER: I am an
authority on Ramayana.

DR. SUBRAMANIAM SWAMY: Sir,
can I bring you back from 8,000 B.C.
to to-day? According to the 1atast
Census figures, the man-woman ratio
amongst™ Muslims is smaller, i.e. the
number of women per thousand men
amongst the Muslim community is less
than for Hindu community. This 1is
what the latest Census figures show.
Now you tell me: how is it possible
for a Muslim to marry more than one,
unless he is denying some other Muslim
any marriage at all? So, this is a
canard.

PROF. MADHU DANDAVATE
(Rajapur): This is only a permissible
clause.

DR. SUBRAMANIAM SWAMY: Yes,
Sir; he must know more about these
things than I do.

So, this is a myth which is being
spread in the country. This has toc be
countered. If you allow for the
poverty line—because the average per
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capita income for the Muslim is less
than the average per capita income of
Hindus—the rate of growth of Muslim
population is not faster than that of
Hindus. This is another myth that
has gone round the country.

Another thing used in propaganda,
I find, is that Arabs are financing with
lots of money for modernizing the
mosques. It is probably true that
some money comes from abroad with
their permission; but the interesting
fact is that there is no religion in India
which does not get money for its tem-
ples or churces from abroad. We
have taken a uniform stand. Do you
think that the temple being built in
Mathura, of Hindus, ig not receiving
money from the Hare Rama Hare
Krishna people who are located in New
York? Of course, they are. The ques-
tion is why should the Muslim com-
munity be made to feel that somehow
they are disloyal because the Arabs
are sending money? And we do not
know in what way it is illegal, because
under the laws it is permitied. I would
like the Home Minjster to clarify that
position,

Finally, the worst thing that has
happened is the canard spread about
the Meenakshi Puram incident, for
which Giani Zail Singh is partly res-
ponsible—for he talked about the
forejgn hand, as if we Indians are in-
competent to do anything. 1n fact,
Prof. Madhu Dandavaté once told me
probably Giani Zail Singh feels that
our fast rate of population growth is
also due to foreign hand, and not due
to our own abilities, because wec are
incomptent to increase wopur popula-
tion. Foriegn support is necessary. So,
the question is that in Meenakshi
Puram, it was entirely due to the atro-
cities committed on the younger Hari-
jans who have got a lower {olerance
limit than the older parental genera-
tion; and they could not bear it. So,
they transferred; but the propaganda
unleashed in the country is that a huge
amount of foreign money is coming,
and they are dojng the conversion. So,
this is generating heat. There is noth-
* ing to counter it, from their side. In
fact, Giani Ji went to Madras and said
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one thing; and when he came back
to Delhi, he contradicted it. But the
damage was already done.

So, I would say that it is necessary
for Government to spell out the steps.
There are nefarious organizations
which have come up. I do not know
their background. In Tamil Jadu, the
Hindu Aikya Munnani is there—Sir,
you know about it. They brought out
posters against the Muslim League
MLA of that area saying: “Watch out;
you were elected with Hindu votes. If
you don’t watch out, you will lose your
seat.” “There have also been posters
in Madural saying: ‘Hindus don’t Luy
from Muslim shops.” Buy only from
Hindus. What has the Government
done about it? I know that M.G.R.
is sleeping most of the time. What
is the Central Government doing?
Whose is this responsibility? Simi-
larly, I want to know a little more
about the background of the organisa-
sion which has come up in Pune. L
asked about it from a large number
of people. They did not have any
answer. The question is about the
socio-economic order as the Home Mi-
nister has been repeatedly ‘elling us.
T can tell you that in every communal
riot you get advance information at
least one week in advance. When you
got advance information here, what
were you doing?. Why did you not do
anything abouf it? Were you sleep-
ing?

The Chief Minister is coming to
Delhi and going back from Delhi
to Bombay. He has no time for
all this. Therefore, there is a failure
of the Government. If the communal
riots cannot be stopped, it is better
Shri Zail Singh should resign and go
and create more headache for Sardar
Darbara Singh there then sit There.
because he must stop the communal
riots. This is your job. You can
do it provided you act on the infor-
mation that is made available to you.
They say. “We acted” But there is
o letter of Shri Shahabuddin. They
have not acted on it. So, it is the
fajlure of the Government and this
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Giovernment stands condemned in the
eyes of the public because of this.
(Interruptions)

SHRI EBRAHIM SULAIMAN SAIT
(Manjeri): Even before that, my col-
league, Shri Banatwalla had writlen
to the Chief Minisfer on the 2nd Feb-
ruary, 1982 about the same thing. It
means that the Government had
knowledge about the tension over
there.

SHRI P. VENKATASUBBAIAH: Be-
fore the Home Minister replies, 1
would like to make certain clarifica-
tions about Patit Pavan Sanghatan. I
had taken action on 26-1-82 at Pune
on their activities. Their activities
were controlled due to prompt police
action. 53 anti-social elements had
been rounded up, 4 people had hkeen
taken under custody under ithe Natio-
nal Security Act one person belong-
ing to BJP and one person belonging
to Shijv Sena were also taken under
custody under the National Security
Act.

MR. DEPUTY SPEAKER: Now the
Minister will reply.

SHRI K. P. UNNIKRISHNAN:
What information did he have about
Patit Pavan Sanghatan? Do you have
any intelligence bureau?
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feaat fradr & wik feeg feaar feaet
g—Tfa w-arfa 1 fedr qEaaEt §
FHE AR afFT T SaRIE 1 W
g & aw a5 fag we fa=
F Tt ST A, TN Pl
A AT A1 Hid & | dg ST A
ama fF gl §Oh A O A
SATT WMIET AZT HX GHAT STeifeh geaa 1d
¥ U& AIEHl IR I WY @, Al a8
0 G AW ST | IR g

) 2

BT & ATFT AT T W@ a4
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Tlo qAFIWAN T&IH: :  fgegai ¥
WY @A g |

sl dw feg - ST FE 10
W W@ ¥ AT FA WR FE
oF WY F 17 @A WEY FI 3,
qY ag qHST AT gHAT @ |

Ilo JHRIWUNA &qE 0§ Ag
CH gFaT |

saw feg @ ;I aFIAR 9
¥ a9 @, 7@l qOAq AT FHS |
FHA T TG FA AT g6 g | H9
g & sxErga Ft 7 g1, 7w gEd
qTEY AT FL GFA |, . . (WIAR) . .

HATEIgRH FT 1 g v fo faar |
¥ AT FY TGN E ALHT HIATEIIH
Fra ag g f& a7 1940 & o F
afgerre § @ &1 q1q o AT
21 T THFE TE AT g FT
FFS] TS UF HIgd F1 FaAd g, al
# gg 731 wraar 5 3 oar Gy g3om
¥ FAT) 9@ F R Fr oFE g
a0 g g afdT uF ara s F fewmr
¥ oy gg g8 fF o@ifed™ 1 asig
¥ F uoga T9Ad & | dqg Taq a1
T EfEds fegmm d 5w & sarEr
St Wr g 1 HETUSHT 4 39 Al
ATH a7 FX T@T AT AfFT T IR
gH q2] agdr | 39 |WE 98
FE AR ai@ g1 AT g W AT
o e wEifads 1 awg & gar
xar &, @Y ag Far =y g 5 oada
srefadl 9X  WEARTT AT & 1T 5
FR-FaEEr @ gnl | Ead
MO FTRAAT FT FATAT OTEAT g
Fa gg & fF FaT U @At ¥ o
U TF FAAR F ZAAT TH TE
Feamww@m ? @ gw foww

FEBRUARY 19, 1982

I refer to a

pur (CAH
FOE AR AT AT g v aww
Tietfead mfeat &7 A« F TF A
g fo& #wend # @ AT are oy
Aifqat &, AT A 9 | @R A3

sifa &1 wfawe g1, @ g 3 ated

F AT g1, &TF gHEa F1 qAHE
gl WR oA o FF ;ILHT g1 g, ST
sareT  ve-fo@ g1 g, @ TEr W Fgd
g f& gwar e J& & F@r g,
g9 daFE & a9 I FI 7 T
F  qE  d@  F AMAA @
HAT &, T AT S g wFar g 1 F
qT #fwaa g o f& ogw oA #
AT g9 KT AT TEEF gHAT ATES |
fedt 7 faeger gem #@1 2

gE X T AT A At AW 8
fFe wa & a9 & #a7 GOl §
Id & @AEHI gHAT S
e T X J9 wEr 7 |

Sea fRaea OET £ fF S8E uga
g ST g 1 wE W FIE aa g
ST g dr 89 § wfgHT™ & 9raer
93T g AWl g, gRAd A S0 A4
Y AfAE STSI &1 ST 8 | &lad
o S0 @ whme g ST g o
HEHT qRY FAS HI AT FAT
g | ag WIEHAT S grarsdt § g s

- gEAT TSI | g3 ¥ &SI g & g%,

g fFew &Y awa giee F0 &
12, ZaTHad & fira F% 749t #:1. ..

Tlo AWAVAW THIAY : qfad qra=
& g ? TA&T WA FT FHT, AL
F4 T

SHRI K. P. UNNIKRISHNAN: Now

that this matter has been raised, may

ruling given by Shri
Ayyangar that when a specific mat-

in Pune and Shola- 340
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ter iS raised, the Minister is bound to
give an answer in regard to the Call-
ing Attention? He has not stated
what is Patit Paban. He has only
stated that one has been  arrested.
‘What is this organisation?

s aw Tag : U@ HwEl A AT
Sag mowl @ fear § 1 el
AAFTY & a8 % & & | WUl
et T gk 3 |

‘SHR] K. P. UNNIKRISHNAN - Do
you have any information?

s, @i teg @ ® ar gfaq amEw
fa wEm &1 gAAd |

s |ARGH TR AT
I & gEewmEl &1 wre far |

13.36 hrs.

STATEMENT RE. COLLISION OF
DAKSHINA EXPRESS WITH AGRA-
ITARSI GOODS' TRAIN AT AGRA
CANTT. RAILWAY STATION ON
JANUARY 27, 1982.

THE MINISTER OF RAILWAYS
(SHRI P. C. SETHI) Sir, with deep
anguish, I apprise the House of the
serious  train accident which tpok

plate on the Central Railway on 27th -

January, 1982, On that day, at about
04.12 hours, 21 Down  Hyderabad
New Delhi Dakshin Express while
approaching Agra Cantt. station, col-
lided head-on with Up Itarsi Special
Goods near the marshalling cabin of
Agra Cantt. )

As a result of the collision, the en-
pine of 21 Down Express alongwith
10 coaches next to it derailed. The
coach next to the engine which was
an SLR, i.e. Second class-cum-lugg-
age and brake van suffered extensive
damage; the next two coaches, posl-

tioned second and third from the en-

at Agra on 342
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gine, capsized. The following seven

coaches derailed. The rearmost 4
coaches, however, remained on the
track. The engine of the goods train
alongwith 5 wagons also derailed.

I regret to report that, jn this ac-
cident, 64 persons were killed, 13 sus-
tained grievous injuries and 13 sim-
ple injuries. In addition, 23 persons
received trivial injuries.

Immediately on receipt of iniorma-
tion about the accident, a medical van
from Agra (Cantt was rushed to the
site and another medical van dacspat-
ched from Tundla. The Railway Doc-
tors available at Agra Cantt reached
the site at 04.30 hours. Doctors from
Military Hospital, District Hospital
and Medical College Hospital also
reached the site immediately thereaf-
ter.

On receipt of information my col-
leagues the Minister of State for Rail-
ways and the Deputy Minister for
Railways and Parliamentary  AfTairs
and myself rushed to Agra Cantt.
Chairman, Railway Board, and Mem-
ber mechanical were already on way
to Agra enroute Jhansi. The General
Manager and other senior officers of
central Railway were also at Agra to
join the inspection by the Chairman
and Member Mechanical Railway
Board. Relief and rescue operations
were carried out under the personal
supervision of these officers. We also
visited the injured -in the hospitals to
ensure that best possible medical aid
was given to them. We are grateful to
Army and Air Force authorities at
Agra as also to the Civil and Poljce
authorities and the local public who
extended their fullest co-operation in
the hour of need.

Ex-gratia relief wag arranged to
the next of kin of the dead and to the

injured persons.

The Commissioner of Railway Safe-
ty, Central Circle, Bombay, who is an

independent statutory authority fun-



